Mational Co

any Law Tribunal

Allahabad Bench
Allahabad
CP No. 36 [ND)/2015
ATTENDAMNCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD

BENCH OF THE NATIONAL EDMPA£

NAME OF THE COMPANY: M/s Br

M/s Bri
SECTION OF THE COMPANIES
Design

5l Mo. Marne

¥ LAW TRIBUNAL ON 10.11.2016.

e Solutions Group Inc.
Vs,

dege Solutions Inc.

ion

AET]u /s 397/398 of Companies Act, 1956.

Representation  Signature

1. ADitra Sway

v,
2. Upte iy Byigger it

.Fi:-l_.-h:. Liorer

-l

L11.2

CP No. 36({ND)/2015 M/s Bridee Solutions Group Inc. Vs,

M/s Bridge Sa.:‘rltimrs Inc.

At the request of Learne

matter is ordered to be listed or

not expect any more adjournment.

Liston 12.12.2016.

SH.V.

e

SH. H.R

Dated 10.11.2016

I Counsel [for respondents, the

12.12.2016. Both sides should

—

L

2R A\-’.ﬂfﬁ;‘mm {Judicial Member)

(S —

RVEDI (Judicial Member)

. CHATU




